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PAPERS LAID ON THE TABLE—
Contd.

Deraiep Demanps For  GRANTS,
1878-79 or THE MINISTRY OF INDUSTRY

THE MINISTER OF STATE IN
“THE MINISTRY OF INDUSTRY
(KUMARI ABHA MAITI): Sir, on
behalf of Shri George Fernandes, I
beg 1o lay on the Table a copy of the
Detailed Demandg for Grants (Hind1
and English versions) of the Mimstry
of Industry for 1078-78. [Placed in
Labrary. See No. LT-1900/78].

AnNUAL Rerorr AND ReviEw oF TECH-

NICAL TEACHERS' TRAINING INSTTTUTE,

CALCUTTA FOR 1976-T77 AND STATEMENT
FOR DELAY

THE MINISTER OF STATE 1IN
THE MINISTRY OF EDUCATION,
SOCIAL WELARE AND CULTURE
(SHRIMATI RENUKA DEV] BARA-
KATAKI): I beg to lay on the
Table—

(1) (i) A copy of Annual Report
(Hind: and English versions) of
the Technica! Teachers’ Training
Institute (Eastern Region) Calcutta,
for the year 1978-77.

(1i) A copy of the Review (Hind:
and English versions) by the Gov-
ernment on the working of the
Technical Teachers' Training Insti-
tute (Eastern Region), Calcutta for
the year 18768-T7.

(2) A statement (Hindi and Eng-
lish versions) showing reasong for
delay in laying the above docu-
ments. [Placed in Library., See
No. Lr-1801/781.

ANNUAL Rerorr of Kruna BaxAsa
OrmenTAL Preuic LIBRARY, PATNA FOR
1076-T1 AND A STATEMENT
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Library. See No. LT-1802/78).

NaTiOoNAL Savings CERTIFICATES (5TH

Issue) Ampr, Ruies, 1978 AnND Narro-

NAL DeviLoPMENT Bonps (AmDT.)
RuLes, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(8HRI ZULFIQUARULLAH): 1 beg
to lay on the Table a copy each of
the Notifications (Hindi and English
versions) under sub-section (3) of
section 12 of the Government Savings
Certificates Act, 1959: —

(1) The National Savings Certi-
ficates (Fifth Issue) Amendment
Besbha 1 am directed to return
tion No. G.B.R. 338 in Gazette of
India dated the 11th March 1978.

(2) The Nutional Developme
Bonds (Amendment) Rules, 1'7!::
published in Notification No, G.S.R.
330 in Gazette of India dated the
11th March, 1978, (Placed in Li-
brary.. See No. LT-1803/78].
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